
Matters raised	 [16 March, 2016]	   with permission� 29

SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, my request is regarding the 
release of 96 Tamil Nadu fishermen from the Sri Lankan jails and the release of their 
boats. ...(Interruptions)... On 11th and 13th of this month, 28 Tamil Nadu fishermen 
were taken into custody and have been wrongfully detained in the Sri Lankan jails. 
...(Interruptions)... Already, 68 fishermen had been wrongfully detained in the Sri 
Lankan jails and are languishing there. ...(Interruptions)... Eighty-two mechanised fishing 
boats were also captured by the Sri Lankan Navy and have been wrongfully kept. 
...(Interruptions)... My leader, the hon. Chief Minister of Tamil Nadu, wrote a letter 
to the hon. Prime Minister on 14.3.2016 to release all the 96 fishermen belonging 
to various places like Pamban, Pudukottai, Tuticorin, etc., in Tamil Nadu and also 
to release the 82 mechanised fishing boats seized by them. ...(Interruptions)... The 
permanent solution is only retrieval of Katchatheevu. ...(Interruptions)... The 1974 and 
1976 Agreements are unconstitutional. ...(Interruptions)... My leader, hon. Amma, has 
written several letters to the hon. Prime Minister of India to settle the fishermens' 
problems immediately. I also want to quote what my leader, the Chief Minister of 
Tamil Nadu, said when she was a Member of Parliament. Thirty-four years back, 
she raised this very issue regarding the Tamil Nadu fishermen. ...(Interruptions)... 
Hon. Amma stated in this august House and I quote: "I will not allow any harm 
being done to Tamil Nadu fishermen. If it is happening again and again, the Indian 
Navy should be sent to Sri Lanka to attack Sri Lanka." ...(Interruptions)... My leader 
stated the very same thing 34 years back. I also urge upon the Defence Minister, 
who is present here, to send the Indian Navy to attack Sri Lanka. ...(Interruptions)... 
Sri Lanka is a very small country. ...(Interruptions)... It is like a small mango in 
the world map. India is a big country. ...(Interruptions)...Sri Lanka is disturbing our 
fishermen. So, I ask the hon. Defence Minister to send our Indian Navy to attack 
Sri Lankan Navy to protect the fishermen of Tamil Nadu. Thank you.

Need to give protection to the people migrated to other  
States for jobs and economic reasons

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Thank you very much, Sir. 
...(Interruptions)... 

I am really sad to see a party which says that it believes in freedom of speech, 
action and democracy today is not allowing Members to speak. ...(Interruptions)... 
It is a *. ...(Interruptions)... Sir, I want to talk about the protection of economic 
migrants.

*Expunged as ordered by the Chair.
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The British ruled India by creating division on the basis of religion. 
...(Interruptions)... I have to read my text, because I cannot, otherwise, speak. 
...(Interruptions)...The British ruled India by creating division on the basis of religion, 
caste, language. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: See, hon. lady Member is speaking. ...(Interruptions)... 
I would request you to allow her. ...(Interruptions)... Please listen to her. 
...(Interruptions)...

�ीमती जया बच्चन: गैर मुल्क की ...(व्यवधान)... मुल्क का बनाना ...(व्यवधान)... सर, वह 
एक ऐसा वक्त था जब हमारे दादा-परदादा उर्दू, संस्कृत , हिन्दी बिल्कु ल ही अच्छी तरह से एक 
साथ बोलते थे। ...(व्यवधान)... 

MR. DEPUTY CHAIRMAN: Yechuryji, hon. lady Member is speaking. 
...(Interruptions)... You first allow hon. lady Member to have her Zero Hour submission. 
After that, I will listen to your point. But, first, allow her. ...(Interruptions)... If you 
shout, neither you gain anything nor they gain. ...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Okay. You allow me after that. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: You are asking me that question. I am asking you 
that question. ...(Interruptions)... Now, Smt. Bachchan.

�ीमती जया बच्चन: सर, ये लोग बोल रहे हैं और मुझे अपनी बात कहने नहीं दे रहे हैं। 
...(व्यवधान)... अगर आप लोग चुप रहें, तो मैं बोलंू। ...(व्यवधान)... I am going to start from 
the very beginning. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mrs. Bachchan, you start your submission. 
...(Interruptions)... Don't look at them. You address the Chair. ...(Interruptions)... Why 
do you worry? ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, the British ruled India by dividing India 
into various parts through religion, caste and language. In fact, even while leaving 
this country, they broke this country into two parts. इतनी बढि़या ज़बान, जो इस देश ने 
तैयार की थी, उर्दू, जिसको अब गैर मुल्क का बना दिया गया, वह हमारी भाषा थी। एक जमाना 
ऐसा था, जब हमारे दादा-परदादा उर्दू, संस्कृत  और हिन्दी बिल्कु ल ही अासानी से और सुन्दरता 
से बोलते थे, मगर ...(व्यवधान)... 

MR. DEPUTY CHAIRMAN: No, no. Your subject is...

SHRIMATI JAYA BACHCHAN: I am coming to the point.

MR. DEPUTY CHAIRMAN: Your subject is 'Demand to give protection to the 
people migrated to other States.'
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�ीमती जया बच्चन: सर, एक तो ये लोग रोकते हैं, बीच में आप भी रोक देते हैं। ...(व्यवधान)... 

MR. DEPUTY CHAIRMAN: You speak on the subject. ...(Interruptions)...

�ीमती जया बच्चन: सर, मैं वही बोल रही हंू। ...(व्यवधान)... 

एक माननीय सदस्य: सर, इनको बोलने दीजिए। ...(व्यवधान)... 

�ी उपसभापति: आपका जो सब्जेक्ट है ...(व्यवधान)... 

SHRIMATI JAYA BACHCHAN: I am coming to the point. सर, भमूिका भी कोई 
चीज़ होती है। ...(व्यवधान)... भमूिका भी कोई चीज़ होती है। मैं भमूिका दे रही हंू। ...(व्यवधान)... 

सर, अभी देश में क्या हो रहा है, फिर से विभाजन होने वाला है। वह कोई विदेशी नहीं 
करने वाले हैं, बल्कि‍ हमारे देश के लोग ही करने वाले हैं— रिलीजन और कास्ट के बेसिस 
पर और ऊपर से भाषा के बेसिस पर। हमारे देश ने, जब हमारा इतना बढि़या देश इकट्ठा था, 
तो उसने विदेशियों को भगा दिया। अब हम इस देश से किसको भगायेंगे? हमारे देश में इतने 
स्टेट्स बन गए हैं। आप ही देखिए, पहले नॉर्थ, साउथ, ईस्ट और वसे्ट होता था। साउथ के पा ंच 
स्टेट्स हैं, उनमें से तेलंगाना अलग बन गया, उत्तर �देश से उत्तराखण्ड बन गया, बिहार से 
झारखण्ड बन गया। विदर्भ की बात कर रहे हैं और पता नहीं कितने और भी �देशों की बात कर 
रहे हैं। सर, यह सब किस बेसिस पर है? ...(व्यवधान)... These people are very disruptive. 
...(Interruptions)... सर, अब क्या हो रहा है? language basis पर स्टेट को डिवाइड किया जा 
रहा है। इससे सबसे ज्यादा तकलीफ उनको होती है, जो हिन्दी heartland के हिन्दी स्पीकिंग 
लेबर हैं, व े दूसरे स्टेट्स में जाते हैं ...(व्यवधान)... Because the State is so large, there is 
not enough employment. They go looking for jobs to other States. There, they don’t 
get jobs because they don’t speak the language of that particular State. Sir, it is so 
sad. They are intimidated...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. What can I do? I am helpless. 
...(Interruptions)...

�ी अरविन्द कुमार सिंह (उत्तर �देश): सर, मैं स्वयं को भी इस विषय से संबद्ध करता हंू।

�ी राम नाथ ठाकुर (बिहार): सर, मैं स्वयं को भी इस विषय से संबद्ध करता हंू।

�ीमती कनक लता सिंह (उत्तर �देश): सर, मैं स्वयं को इस विषय से संबद्ध करती हंू।

�ीमती कहकशां परवीन (बिहार): सर, मैं भी स्वयं को इस विषय से संबद्ध करती हंू।

�ीमती विप्लव ठाकुर (हिमाचल �देश): सर, मैं भी स्वयं को इस विषय से संबद्ध करती हंू।

�ी गुलाम रसूल बलियावी (बिहार): सर, मैं भी स्वयं को इस विषय से संबद्ध करता हंू।

† Transliteration in Urdu script.

†
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डा. चं�पाल सिंह यादव (उत्तर �देश): सर, मैं भी स्वयं को इस विषय से संबद्ध करता हंू।

�ी नीरज शेखर (उत्तर �देश): सर, मैं भी स्वयं को इस विषय से संबद्ध करता हंू।  
...(व्यवधान)... हमारी पार्टी की एक महिला सदस्य को बोलने नहीं दिया गया, इसलिए हम वॉक 
आउट करत हैं। ...(व्यवधान)... 

(At this stage, some hon. Members left the Chamber)

MR. DEPUTY CHAIRMAN: What is your point, Mr. Yechury? ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, my point is that this case should be investigated. 
Last time, when the issue of Vijay Mallya came up, you had ordered a reference 
to the Ethics Committee. Now, you are silent! ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will tell you the difference. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, don’t protect ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will tell you the difference. At that time, the House 
was unanimous. Now the House is divided. That is my problem. ...(Interruptions)...

Yechuryji, I understood what you said. But, at that time, the House was 
unanimous. Then, I gave the direction. Now the House is divided. I can’t give that 
direction. ...(Interruptions)...

Shri Mahendra Singh Mahra now.

Serious situation of drought in the State of Uttarakhand

�ी महें� सिंह माहरा (उत्तराखण्ड): डिप्टी चेयरमैन, उत्तराखंड �देश पर्वतीय हिमालयी �देश 
है। ...(व्यवधान)... आज संपूर्ण �देश भयंकर सूखे की चपेट में है। 1 करोड़ 21 लाख की आबादी 
वाले इस �देश की विषम भौगोलिक परिस्थि‍तिया ं हैं। ...(व्यवधान)... 

MR. DEPUTY CHAIRMAN: Let the law take its own course. I have no problem. 
...(Interruptions)... I have no problem if the Government moves. ...(Interruptions)...

�ी महें� सिंह माहरा: �देश के 13 जिलों में से 10 जिले, पहाडि़यों में 5 हजार फीट से 9 
हजार फीट की ऊंचाइयों पर बसे हैं। ...(व्यवधान)... केवल 3 जिले मैदान तराई भामर में स्थि‍ति 
हैं। ...(व्यवधान)... �देश का 70 �तिशत भाग पहाड़ी क्षे� में है और केवल 30 �तिशत भाग 
मैदान में है। ...(व्यवधान)... 

MR. DEPUTY CHAIRMAN: The Government can order an inquiry, I have no 
problem. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, you can ask the Government 
to respond. ...(Interruptions)...


